DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II

(General information relating to legislative & other matters)
Wednesday, 10™ July’2002/19", Asadha(Saka)

No.217 ;
Subject: Presidential Elections, 2002
Hon’ble Members are hereby informed that as per the directions of the Election
Commission of India, the following points are to be kept in mind by the them while they
vote at the election of the President of India scheduled to be held on Monday, 15% July
2002 from 10AM to 5 PM.

1.The details of Contesting Candidates are as follows :

AY A Name of Candidate Address of Candidate

No.

L Shri Abdul Kalam House No.833,
Nikka Singh Block,
Asiad Village Complex,
New Delhi.

2. Smt. Lakshmi Sahagal 15/241, 15 Civil Lines,

s Kanpur, Uttar Pradesh.

2. Voting at the election of the President shall be by Secret Ballot

HOW TO VOTE.
i. Every Member shall have two preferences as there are two
candidates but no ballot paper shall be considered invalid
solely on the ground that a second preference is not marked.

ii. An elector in giving his vote -
(a) SHALL PLACE ON HIS BALLOT PAPER THE
FIGURE ‘1’ IN THE SPACE OPPOSITE THE NAME
OF THE CANDIDATE WHOM HE CHOOSES FOR
HIS FIRST PREFERENCE; AND

(b) MAY, IN ADDITION, MARK SECOND
PREFERENCE, IF HE WISHES, BY PLACING ON HIS
BALLOT PAPER THE FIGURE ‘2’ IN THE SPACE
OPPOSITE THE NAME OF THE SECOND
CANDIDATE.
Members may please note that they should not indicate their choice by tick
mark (V) nor indicate their choice in words (i.e. ‘One’, ‘Two’, etc. )

3. As a measure of uniformity in the marking of votes, it is desired that the electors
should use only the blue inked ball point pen supplied by Assistant Returning
Officer at the time of polling for marking preferences on ballot papers.
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- ‘praceed to one of the voting compartment;
(i) record his Vote in accordance with the procedure detailed
above e i
(1) fold the ballot papersso as to conceal his vote;
(iv) . insert the folded ballot paper into the ballot box; and
- {v)" - -quit the.place of polhng
(vi) Every elector shall vote w1thout undue delay

used ballot ‘ a__‘ers:b - elect_rs. 3R

If an elector decides not to use the ballot paper aﬂer receiving it, he shall return it

- to the premdmg officer.

The clecter shall sign hls/her name in. the;hst in token of recelpt of ballot paper.

-N() ELECTOR SHALL BE ALLOWED TO ENTER THE VOTING
'-COMPARTMENT WHEN ANOTHER ELECTOR IS INSIDE IT.

Tlme of polhng; 10 AM to 5 PM

'Place of Pollmg is _ Committee Room:- No._l Delhi Legislative Assembly

; _'Secretarlat Old Secretarnat Delhl-5’4

S

10. Only the following are ‘allowed entry w;thm the premlses of the Assemb!y on

- the pollmg day

 Electors

~ The candidates

Authorized representatives of the candidates.

“ Officers of Election Comnussmn of India including the Chief
Electoral Officers 3

Joint CEOs

'Deputy CEOs ~

- Observers of the Comrmssmn

The Official staff and * others havmg official duties in

_connection with the election or in the premises of the Assembly
b The media personnel duIy authorized by the Commission.
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Entrv to Visitors Gallery of the Assembly on 15" Julv, 2002 will also be
restncted. Members are requested not to brlng any accompanying persons

" with them on 15 " July, 2002

SK SHARMA

SECRETARY &

ASSISTANT RETURNING OFFICER
FOR PRESIDENTIAL ELECTION, 2002
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